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Supplementary Report on behalf of Varanasi 

Municipal Corporation in pursuance of Hon'ble NGT 

Directions dated 16.02.2024 in O.A. 483/2022 Ashish 

Kumar Mishra & Ors. Vs State of U.P. 

That, OA 483/2022 involves matters pertaining to flood plain zone of river Varuna 

and Assi, tributaries of Ganga, have not been demarcated within Municipal 

Corporation, Varanasi and influential people are continuously making 

encroachment on the same. Further complaint is about illegal discharge of 

untreated sewage in both the rivers. In compliance to Hon’ble NGT order dt. 

04.12.2023 in OA 483/2022, the report dated 12.02.2024 was filed by Municipal 

Corporation on remedial steps taken to control illegal discharge of untreated 

waste in both Varuna & Assi river and removal of  encroachments from the river 

course as per revenue records. Further, Hon’ble NGT vide order dated 16.02.2024 

has observed the following: 

“…………6. Thus, in respect of river Assi also, there is a disclosure about 

discharge of 28 MLD untreated sewage. 

7. Joint Secretary, Urban Development Department, Government of UP has also 

filed the action taken report belatedly on 15.02.2024 disclosing the similar 

position in respect of discharge of untreated sewage in river Varuna and Assi. 

The State has not disclosed the steps taken for demarcation of flood plains of 

river Varuna and river Assi in District, Varanasi. The report filed by the Joint 

Secretary, Urban Development Department on 15.04.2024 is absolutely silent 

on this issue. 

1. That in compliance to above mentioned directions, Varanasi Municipal 

Corporation had already filed the compliance report to Hon’ble NGT; an updated 

supplementary report highlighting the progress made and current status is being 

submitted hereby as under: 

A. Status of Assi river: 
Presently domestic sewage is being disposed in Asi river, whose current discharge 

is approximately 78 MLD out of which 50 MLD sewage is being diverted and 

treated in 50 MLD STP located at Ramna. For treatment of the remaining 28 

MLD, approval for construction of 55 MLD capacity STP in Bhagwanpur has been 

given by NMCG, New Delhi, the tender process has been completed and letter 

of award has been issued to M/s Environ Info Pvt. Ltd., New Delhi. The work 
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start date is 07.03.2024 and the work completion date is 06.12.2025. Presently 

the design drawing work of STP is in progress. For interim treatment, 

bioremediation is being done by Municipal Corporation, Varanasi. NMCG, New 

Delhi has also approved the treatment system through Advanced Oxidation 

Process for excess discharge, in which Uttar Pradesh Jal Nigam (Rural) has been 

appointed as the supervisory agency. The firm has completed the installation of 

all the required resources at the work site. Due to delay in getting power 

connection, the above treatment system is proposed to be made operational by 

30 April 2024. (Annexure-1) 

B. Status of Varuna river: 
A total of 14 drains are being discharged from the Municipal Corporation limits 

into Varuna River. After expansion of Municipal limits, 01 drain (Durga drain) 

whose total discharge is 37 MLD, has been included in the corporation limits. In 

this way, a total of 15 drains are being discharged into the Varuna River. Out of 

the above drains, 13 drains are tapped by the Irrigation Department through 

interceptor sewers. Below are the details of Drains: 

S.N. Name of Drains Flow 
(MLD) 

in Yr 2017 

Tapped 
(Y/N) 

 

Name of STP 
with installed 

capacity 

1 Phulwariya Drain 7.6 Y 140 MLD 
STP 
Dinapur/Chauka 
Ghat MPS (right 
bank) 

2 Sadar Bazar Drain 2 Y 

3 Raja Bazar Drain 0.1 Y 
4 TeliyaBag Drain 18 y 

5 Nakkhighat Drain 0.1 Y 
6 Narokhar Drain 7.5 Partially 

Tapped 
120 MLD STP 
Goithaha (left 
bank) 7 Nai Basti Drain 3 Y 

8 Sarang Talab Drain 1.5 y 

9 Central Jail Drain 6.5 Y 

140 MLD STP 
Dinapur / 

120 MLD STP 
Goithaha 

10 Orderly Bazar Drain 7 Y 

11 Chamrautha Drain 1.5 N 

12 Khajuri Colony Drain 1.5 Y 

13 Banaras Drain No.-5 1 Y 

14 Hukulganj Drain 2.5 Y 
15 Durga Drain 37 N  
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Existing STPs  

 
NAME OF STP 

INSTALLED 

CAPACITY 

Sr. Maintained by UPJN (Urban) 

1 DINAPUR STP (Unit-1) 140 MLD  

2 DINAPUR STP (Unit-2) 80 MLD  

3 GOITHAHA STP  120 MLD 

 Maintained by UPJN (Rural) 

4 BHAGWANPUR STP 8 MLD 

5 RAMANA STP 50 MLD 

6 RAMNAGAR STP 10 MLD 

 Maintained by Railway  

7 DLW STP  12 MLD 

 Total 420 MLD 

 

In further course of action for tapping and treatment of overflowing and 

untapped drains in Varuna a meeting dated 28.02.2024 (Annexure-2 minutes of 

Meeting) under the chairmanship of the Chief Secretary, Uttar Pradesh 

Government, to resolve the issue, a committee has been formed under the 

chairmanship of Joint Managing Director, Uttar Pradesh Jal Nigam (Urban). The 

said committee inspected the work site and a meeting was held with all 

concerned on 03.04.2024. The report of the said committee is still awaited. Again 

meeting held on 09.04.2024 (Annexure-3 minutes of Meeting) under the 

chairmanship of Chief Secretary, Uttar Pradesh Government, it has been directed 

that complete de-silting, repair etc. of the interceptor sewer line laid by the 

Irrigation Department will be done by the department itself. A project will be 

formed by Uttar Pradesh Jal Nigam (Urban) for construction of sewage pumping 

stations for the said interceptor sewer line to send the sewage for treatment at 

120 MLD STP Goithha / 140 MLD to Dinapur STP. For Durga Nala, Uttar Pradesh 

Jal Nigam (Rural) is directed to re-submit the DPR (earlier sent) to NMCG, New 

Delhi and further action should be taken to get NMCG, New Delhi accepted in the 

Namami Gange programme. Survey work has been started by Uttar Pradesh Jal 

Nigam (Urban) and DPR will be prepared and will be sent for approval within next 

02 months. (Annexure-1) 

 

Srl 
No 

Sewerage Facilities Quantity 

1 
Sewage Treatment Plants 

(1989-2021)  
7 Nos 

2 
Sewage Pumping Stations 

(1971-2021)  
16 Nos 

3 
Old Trunk sewer (shahi 

nalla)  
7.17 Km 

4 Relief trunk sewer  9.01Km 

5 
Ghat sewer   300 mm 

(1971)  
6.18 Km 

6 Branch sewer  952 Km 
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Proposed Sewage Treatment Plants (STPs): 

S. 
No 

PROPOSED STP 
Capacity in 
MLD 

1 Bhagwanpur  for excess flow of Assi under Namami Gange  55 

2 LOHTA FOR I&D OF DURGA DRAIN under Namami Gange  55 

3 STP at Deenapur  220 

4 STP ,sewer network and house connection at Sujabad  7 

 
Total 337 

 

C. Demarcation of flood plains of Varuna and Assi river in district 

Varanasi: 
It is to inform Hon’ble NGT that through the OM no. 5111/Sinkamava/Badh/ NGT/ 

Dated 20.07.2023 from the office of the Superintendent Engineer, Irrigation work 

division, Varanasi, Executive Engineer, bandhi Prakhand Varanasi shall demarcate 

the flood plain zones on map and on spot as per their work division (Annexure-4).  

Further District Magistrate, Varanasi through letter no. 

2179/NGTOANo.367/2022/2023-24 dated 08.02.2024 directed Executive 

Engineer, Bandhi Prakhand Irrigation department, Varanasi to demarcate flood 

plain zones and erect pillars. (Annexure-5) 
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Bs(N qtqr \ild frq-q (urftur)
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qm+q rrq}q^ ERd 3rh6a,r. Ti. ftid { q}fud oitfusr-d Sddgrr io atTzozzrrnftv qw ftq s qq a-.rrq €e erim aofio t *ft" ;rr*tr'' ft.* .,u on.iori-d*erlvrct t qlqr;
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am r(rc ot.rfi i. M frfuEr cBqr ryi o< M q.qrs-{t {qr qrofto, T{ ffi o}
d-{ si* €nor€ Hr or ft-qr a*r t r 6d qir*{ o1 ftfu oz.os.zoz+ qri 6rd {of -"i ol
fift oo.rz.zozs i r rfqn +t wo0offo d Wr qErr o.r 6rd qqft w t r irmRq {rci-€
fu +x mrr, srqroRt gRr qd+<fijt\qE 6{sT qr 16r t G g{oyqo$0fr0, r$ fc"fr dnr
ff Grfilft-fi lM ig f'sqiq of-fiffgcn frts trM cr)ui q?en +1 {4qfi rqn ol rrfi t.
m soqo sd ftrrq (rj:frur) o) gtr{qrgqer qffi d s.q { Fg.ff fuqT rrqr trwd gnr
ord tere qq e trrq6 tlq{f, riqnm} oT orfusrq{ 6d Wi or fuqr .rqr t t qtqr oi.+crr HB
6ri n d ft-aq d onq sri-ff yhrr q*et o) so 3rfd zoz+ ro ffia fuqr qnr
rrmfuo tr
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fr1;lu\Dt
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237



qrnffq {r{fq Eko skor"r. T{ ftd { qtfue qtks{d \ffi{rr io 48s,/ 2022

etryflq eqn ftq q erq r<m €z du qofro d crR-d qre{ ffio lo,oz.zoz+ d
ugvrm { urwr t

TSUTT Tfi
cwn rfi t TrR iflTq rfrqr t ga t+ q.r a ffid d € tt +x ftTq €qr

d ft-'.flr d sq{<I 01 TT qsT qrdl (g'Tt rrdr) futro qd l}tqld 37 gqordo€lo t, {'R

fuq {frfl n r{Fqftdd gen ir rr edT{ ed i5 qrr Erd Tsqr rfi n FrroRo e} G Bt

sc-itffi fld t Q r: qq qrd ef frrqrg fi,{Fr dRr qsr$gs ri-+q d qrqq r\ & foqrmt

en| T+qrc i 3TMcr rrd 3ffi o-q € tr trsqr +€t ri r4rtrd d € +at vq ftior{

f+TFT ffir aqm.rn crd d ffi a ft{Td"r Ag fpq trA-q soso qT{FI d qtqerdr i
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oe.o+.zoz+ o) T€q qfrq, soso qr*r.t o1 ettqerdr n enqa tao i frtRrd foor wt t fu

ftffi fr'ril.r gffi M.rfi {e$€r fiqr arr+ d qqui BfufuT, T{qd {.qft R'ffi

ft+TFT ErT fi ocrqr qrlrn, g6ss qd ftirq (llt-q) am sm ler$qq ftq( drfi fu finq
qfuir #t sr Frqior o-* friq d qhn ig rzo vqogao€o Wodofio fr{es,z rao

vqowo0o {-+gq c*+od,ofio w dsi ol qffiqqr 6I qdr fu-qr qrirn G soqo qd ft'Tq

(qrfiur) ERr g.rf mar ig erar s+o8ofio d Fmf"r or Td q nR( Soffoerno gr'

vcovqolfiofro. Ti ftrd 6) rqrft {.t ortrrq i d-qf, 6$i ig 3rnf,i 6Tffil dI qn 
t

soqo qf, lits (r.req) am ndelq ord qrrq 6r f{fl 'rqr t gq dtofioeino enrtrff oz qt

6 361 affi fu nfr-o ot frfl qd.n 
t

\
W"('.,t*l
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